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{3y Advocate Shri N 8. Mehia)
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8y Hon’his Mr. Shanker Raju:

None appears on behaif of ihe apoiicant.
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2.8.2004 passed by the resnondents we find

fnal the directions given in order dated 12.3.2004 by the Tribunal, are

suastantizly compied with. Even If, any grievance of ine applicant st revives,
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57 Ineriy 16 assai ihe order in accordance with law.

v view of 112 above, CF is dismissed. Naotices are discharoed.

(5K Mathotira, {Shanxer Raju
Member (A} Member (J3
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